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)lrte (,l ttt.,, I','r.lIlul] ()l e(]1-n()rJle '.lchtrtr l7'l' l)cctmhtr 2007

iLithorit. LLnJcl uhich corp(rrlrt!- debtor is I RO('Delhi
lleOr[',r.rlr',1 ' ! t' i'tctcJ

r,rr.j i,.luntin \o.' I.irnirctl l.iabilitl t'2-12-1-11)l'2007PTCl7l5-t2

icatiou No. ol'corporate debtor | .--_- r:--=: ----. _ . ,

s: ol tlrt lcgistcred olllcc ln.l firincip.rl \-7, Ktl'\SItA NO'882' KIIAItAK
(ir'urrr I ,.rl'coiporttc clcbtor I tcrr att't SATBARIVII'LAGFI' South

Delhi, lndia, 110074 and books of accounts

maintainetl at Ground Floor, A-5 Sector-{.
Noi(la' llttar Praclcsh, India, 2()1301

ct)e\ e(),rrtc,ccn'lcnt Llatc ill rcspect ot'itts'i.tuti 202{ (")rtrder rccei''ctl h\ me rrtt

,tr" r.t"1.,,ur. I 08rh 'luly 202'l in CP No': IB 327(ND)/2(q3l

nr.d .1"r" ,rl Jl,^ure ot Inroivenc, reiltuiion I .ff 
u December, 2024 (180 days from the

: ] lnsolvency Commence mcnt date which is

05rh,lul) 202.1)
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Conrpany Secretaries E-8/1. LCt'. Near Ceeta

Bhawan Mandir. Malviya Nagar New Delhi.

National Capital Territory of Delhi, I I 00I 7

Email : info@navneetaroracs.com

Navncct K Arora & Co Ll,P.
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l:-tt'1. I.(llr. Ncar (iecta llhar.ian \1rn,-lir.
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12. Classcs olcrcditors. il'art1. undcr clause (b) o1-sub-seclion

(6A) ol'section -'1. asccrtaitlccl b1 the intcrinr rcsolulittl't

prrrlr''.ionrl

Not applicablc

13. act as

('fhrcc
Nanrcs ol' Insolrettcr I)rotcssionals idcntillcd to

Authoriscd Reprcscntati\c ol'crcclitors in a class

namcs lbr each class )

Not applicahlc

14. (a) Relevant liornts are available at:

1h'1 Details ol rLttltorizcd rcprcsentatives
are available at:

Weblink:
https://ibbi. gov. ir./home/downloads

Not applicable

1*1 Dat. ol' p.onouncem cnt ,f o.,l.r by the l{on'ble NCLT New Delhi, court lv the order

was receivctl by IRP on 0tl'h .luly 2024

Notice is l.rereby givcrr that the National company I-aw Tribunal has ordered the

commenccnrent of a corporatc insolvency resolution process ol the NAYATI

IIEALTH(ARII & l{lislaARctl NCII PVT' t,TD ON 0s''".ltlt.Y 202'1. ('l'hc order
received b1'the IRP on 08ir'.lull.' 20211

,I'hE 
CrEdilOr'S OI NAYA-I'I tII']AI,TIICARE & RI']SI'AR(]II NCR PVT' I'TD' ATC hCTChl

called upon ro submit thcir clainrs w'ith proof on or bclirrc 22nc1 .ltrl;' 2024 to thc intcrinr

resolution prclessional ilt the adclrcss nlcrrlioncd against cntrl' No 10'

The financial creditors shull suhmil thcir clainrs r,r'iih proof b! clcctronic mcans onll'. All other

creditors ntay submit thc claints $,ith proof in person. by post or b)'electronic nrcans.

A tlnancial crcditor bckrngiltg to a class. as listed against the cntry No. 12" shall indicatc its

choice of aLlthoriscd rellrcsenlativc lrom among the three insolvency prolessionals listed

against entry No.l3 to act as arrthorised lcpresentative of the class in Form CA. (Not applicablc)

Submission offalse or ntisleading proofs ofclaim shall attract

Date: 8th .luly 202,1

Place: Ncrv Dclhi
Interinr Iicsolutiorr I)r'ol'cssional o1'Nalati Ilcalthcarc & ILcs

ll) l) I Rcgistration No IB Ill/lPA-002/lP-N0011
N(]IT

penaltiesl

. r.l}\
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